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Pollution in Amjhore Rohtas District.
Bihar, due to cffluent discharge by
P.P.C.L. Project
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will save time so that we can devote
morc time to rcal debate.
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Representation of S.C/ST Officers in
I.A.S. from State Civil Services in Uttar
Pradesh
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Development of Chitradurga as Tourist
Centre
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THE VICE-CHAIRMAN: (SHRI
SATISH AGARWAL): I understand
there is a supplementary list of business
under which a statement by the Minister
of State for External Affairs, Mr. R.L.
Bhatia, is going to be made on a
demand, probably, from Mr. LK.
Gujral, regarding the death of some
Indians in the Gulf and evacuation of
Indians from Yemen and Rwanda. So,
looking at this and also because there
are four Bills still to be considered by
the House, do I have permission to
adjourn the House till 2.30 P.M.?



